FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR

VENTURE SUPPLY CHAIN PRIVATE LIMITED DEALING IN WIDE RANGE OF CARGO,
COURIER, LOGISTICS AND TRANSPORTATION SERVICES, REGISTERED OFFICE

MAHIPALPUR, NEW DELHI-110037.

) Under Regulation 36A) 1 (of the Insolvency and Bankruptey Board of India )Insolvency Resolution
Process for Corporate Persons (Regulations, 2016)

SL. RELEVANT PARTICULARS
1. | Name of the corporate debtor along with | Venture Supply Chain Private Limited
PAN & CIN/ LLP No. CIN No. U60300DL2014PTC273346
PAN No. AAECV9487H
2. Address of the registered office H. No. 176, Kh. No. 1126, G F, Block-B,
Pocket-4, Strect No. 8, Rangpuri,
Mahipalpur, South West Delhi-110037
3. | URL of website www.vsepl.in
4. | Details of place where majority of fixed | Trucks stationed at various locations
assets are located across diffcrent statcs
5. | Installed capacity of main products/ scrvices N/A
6. | Quantity and value of main products/ services | N/A
sold in last financial year
7. | Number of employees/workmen 2
8. | Further details including last available | Can be sought by sending a request to
financial statements (with schedules) of two | Resolution Professional at
years, lists of creditors are available at URL. ibe venturesunplvehain/zemail com
9. | Eligibility for resolution applicants under | Can be sought by sending a request to
section 23(2)(h) of the Code is available at | Resolution Professional at:
URL: ihe voniu slvehainwemail.com
10. | Last date for receipt of expression of interest 15-09-2025
11. | Date of issue of provisional list of prospective | 25-09-2025
resolution applicants
12. | Last date for submission of objections to | 30-09-2025
provisional list
13. | Date of issuc of final list of prospective | 10-10-2025
resolution applicants
14. | Date of issue of mmformation memorandum. | 13-10-2023
evaluation matrix and request for resolution
plans to prospective resolution applicants
15. | Last date for submission of resolution plans 14-11-2025
16. bo.venturesupplyvehain@iomail com

Process email id to submit Expression of
Interest '

Date: 29-08-2025
Place: New Delhi

For Venture Supply Chain Private Limited
Address: E-10/313, Mangal Puri Gali, Ghanupur Road,
Khandwala, Water Tank, Amritsar 143104, Punjab




NE
INVITATION FOR EXPRESSION OF INTEREST FOR
VENTURE SUPPLY CHAIN PRIVATE LIMITED

DEALING IN WIDE RANGE OF CARGO, COURIER, LOGISTICS

AND TRANSPORTATION SERVICES, REGISTERED OFFICE
MAHIPALPUR, NEW DELHI-110037.

(Under Regulation 36A(1)of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons)Regulations, 2016)

RELEVANT PARTICULARS

1. |[Name of the corporate debtor along |Venture Supply Chain Private Limited
with PAN & CIN/ LLP No. CIN No. U60300DL2014PTC273346
PAN No. AAECV9487TH

2. |Address of the registered office H. No. 176, Kh. No. 1126, G F, Block-B,
Pocket-4, Street No. 8, Rangpuri,
|Mahipalpur, South West Delhi-110037

3. | URL of website | www.vscpl.in
4. | Details of place where majority of fixed | Trucks stationed at various locations
| assets are located | across different states

5. | Installed capacity of main products/ services | N/A

6. | Quantity and value of main products/ | N/A
| services sold in last financial year

| 7. | Number of employees/ workmen 2

8. |Further details including last available | Can be sought by sending a request to
(financial statements (with schedules) of two | Resolution Professional at

Iyears, lists of creditors are available at URL:| ibc.venturesupplychain@gmail.com

-9, |Eligibility for resolution applicants under |Can be sought by sending a request to
section 25(2)(h) of the Code is Resolution Professional at;
|available at URL: Ibc.venturesupplychain@gmail.com

10. | Last date for receipt of expression of interest | 15-09-2025

11.| Date of issue of provisional list of
prospective resolution applicants | 25-09-2025

12.| Last date for submission of objections |

| to provisional list 30-09-2025

13.|Date of issue of final list of prospective |

|resolution applicants 10-10-2025

14. |Date of issue of Information Memorandum,
|evaluation matrix, and Request for 15-10-2025

|\Resolution Plans to prospective applicants

15, | Last date for submission of Resolution Plans | 14-11-2025
16. |Process email id to submit Expression of Interest| ibc.venturesupplychain@gmail.com

Sd/-

Parminder Singh Bhullar

IBBI/IPA-002/IP-N01127/2021-2022/13700

Resolution Professional

For Venture Supply Chain Private Limited

Date: 29-08-2025 Address: E-10/313, Mangal Puri Gali, Ghanupur Road,
Place: New Delhi Khandwala, Water Tank, Amritsar 143104, Punjab
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FINANCIAL EXPRESS

FRIDAY, AUGUST 29, 2025

a3 3TE TETITSE ZONAL OFFICE: FIRST FLOOR, JAI KARTAR BHAWAN, NEAR CIRCUIT HOUSE,

FEROZEPUR ROAD, LUDHIANA, 141001; TEL: 0161-2495472;
E-MAIL: RECOVERY_LDH@MAHABANK.CO.IN, LEGAL_LDH@MAHABANK.CO.IN
HEAD OFFICE: ‘LOKMANGAL, 1501, SHIVAJI NAGAR, PUNE — 411 005

SALE NOTICE FOR SALE OF MOVABLE PROPERTIES

E-Auction Sale Notice for Sale of movable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of
Security Interest Act, 2002 read with proviso to Rule 8 (6) of the Security Interest (Enforcement) Rules, 2002.

Notice is hereby given to the public in general and in particular to the Borrower/s and Guarantor/s that the below described movable
properties mortgaged/charged to the Bank of Maharashtra, the possession of which have been taken by the Authorised Officer of Bank of
Maharashtra, will be sold on “As is where is”, “As is what is”, and “Whatever there is” on 06.10.2025 for properties below , for recovery
of the balance due to the Bank of Maharashtra from the Borrower (s) and Guarantor(s) as mentioned in the table. Details of the Borrower/s
and Guarantor/s, amount due, Short description of the movable property and encumbrances known thereon, possession type, reserve price
and the earnest money deposit are also given as under —

Amount Due (Less
recovery affected in the
account's thereafter and

till the final realisation of
all the Bank's dues)

PLYWOOD|Rs. 1,89,54,521.00/- plus|Plant and Machinery and fixed assets| Physical

| ATTTH TTERTY T SR ) Can%!;ﬁ”lgﬁﬂ!ﬁ E'AU CTIO N

4
B oo || SALE NOTICE

ARMBE, Plot No. - 2 Ground Floor Near Hotel Deventure Namastey Chowk Karnal,
Authorised officer :- Mr. Ranjeet Kumar, (M) 85728-16290, Mail ID: ¢b6290 @ canarabank.com

E-AUCTION SALE NOTICE

E-Auction Sale Notice for Sale of Immovable /Movable Properties under the Securitization
and Reconstruction of Financial Assets and Enforcement of Security Interest Act,
2002 read with proviso to Rule 6(2) 8(6) &9 of the Security Interest (Enforcement) Rules, 2002

MNotice is hereby given to the public in general and in particular to the Borrower (5) and Guarantor (s) thal the below described immovable properties
margaged/charged to the Secured Creditor; the possession of which has been taken by the Authorised Officer of Canara Bank will be sold on "As is
where is”,"As is what is”, and "Whatever there is" in Eauction arranged by the service provider M/s PSB Alliance (Baanknet), (8291220220), E-

Bank of Maharashtra

RESERVE PRICE
EARNEST MONEY

DATE OF AUCTION

Reserve Price:

Name of
Borrower / Guarantor /
Co-Borrower / Proprietor

Short description of the
immovable property
with known encumbrances

Possession
Type

Sr.

AMRITSAR KALS I

et ¢ % : MACHINERY CO., Shriunapplied interest thereon as|refer to Industrial equipment and tools| Possession | Rs. 66,00,000/-
AL SUPPORESAMNINE T Epabiatiiants. comhraugilis wabaIis ips:haanknat com. Kunwarbir Singh Kalsi S/o Shri Parminder Singh, |applicable, expenses and other|lused in manufacturing, Processing like Automatic EMD:
LAST DATE OF RECEIPTOFEMDIS 12.09.2025UPTO 5:00 P.M. Shri. Parminder Singh Kalsi S/o Shri. Pritam|chargesw.e.f.15/12/2023 Plywood/Door Cutting Machine, Milling Machine,| Rs. 6,60,000/-
: Singh Kalsi Lathe Machine, Bandsaw Machine and Raw Material etc. Date of Auction:
DATE OF E-AUCTION IS 15.09.2025 (12:30PMTO 1:30 P.M.) 06.10.2025

Inspection for Sr. 1 on 26.09.2025 at 11.00 am to 3.00 pm (On prior Appointment with respective Branch Head or Z0)

Auction sale/bidding would be only “Online Electronic Bidding” process. For detailed terms and conditions of the sale, E-Auction Tender Documents
containing online e-auction bid form, declaration etc. please visit “https://bankofmaharashtra.in/ propsale_for_sale” https://baanknet.com (2)
This publication notice is also Thirty days' statutory notice under SARFAESI Act to the above mentioned accounts' borrowers/guarantors/mortgagors.
(3) For additional information please contact Mr. Vikas Sachdeva — 9478455246; Mr. Rohit- 9914906997. (4) This notice is also being published in
vernacularlanguage. The English version shall be final if any case of dispute.

{with unlimited extension of 5 minutes duration each till the conclusion of the sale)

Branch Name/Name &
Address of the

Borrower(s)) Guarantors)

Details of Alc No.
IFSC CODE

Possession notice

Earnast Money
Deposit (EMD)
[in Rs.}

Reserve Price
[in Rs.]

Total Liabilities as
on specified Date

Brief Description of
Property/ies

Rs. '

24 |1. Touchlife Enterprises|All that part and parcel of the|Total liabilites as on Rs. 209272434
Private Ltd. a. Registered|commercial shop situated at G-|05.04.2024 68.00,000/- |  6,80.000/- CNRBO006290 . AUTHORISED OFFICER & CHIEF MANAGER,
Office Address: G-74,.|74, Ground Floor, Block-B,|Rs 86 11.320.11/- Plus further interest & other Charges Symbolic | Dated: 28.08.2025 Place: Ludhiana BANK OF MAHARASHTRA, LUDHIANA
Baani Square, behind|Bani Square, Sector-20,|iminus recovery, if any) Possession
Hilton Garden Inn, Sector| Gurgaon having super area of 356.13 sq f. Boundaries are as below:- North: Entry/Passage, South: Others X
20, Gurgaon, Haryana -|Shop, East: Shop No. G-73, West: Shop No. G-75. CIN: L65910KL1992PLC006623, |

Piccadily Agro Industries Limited

CIN: LO1115HR1994PLC032244
Registered Office: Village Bhadson, Umri-indri Road. Tehsil indri, Dist.
Kamal, Haryana-132109 Email ID: piccadiygroup3 (et at)rediffmail.com
In compliance to the provisions of Schedule II and Ill of the Investor
Education and Protection Fund Authority (Accounting, Audit, Transfer
and Refund) Rules, 2016 and subsequent amendments made there to,
itis hereby notified for information of all concerned that the shareholders
whose name are given below either self/successor(S)/Nominee (S) have
intimated the Company/ Registrar that the share certificate(s) of Rs. 10/-
gach detailed below have been lost in transit or misplaced and that
duplicate thereof in physical/demat form be issued/ credited to them.
Kindly note that if no Objection from any person is received within 14
days from the date of publication of this notification, duplicate certificate
[Entitlement Letter would be issued credited to the shareholders/claimant

MANAPPURAM FINANCE LTD. Registered Office : W - 4/ 638A, Manappuram House,

122001, b. Factory Address: G/F Piotno 1, Mohammadpur Jharsa Industrial Area, Sectlor 36, Gurgaon, Haryana- 122001, ¢. Corporate Office
P.0. Valapad, Thrissur - 680 567, Kerala, India

Address: AZ2 Vastu Apartments Plot no 70, Sector 55,Gurgaon, Haryana- 122011, 2. Mr. Sunlil Kumar Upadhyay 5o LT, S G R Upadhyay
Address : 4-Maruti Estate Phase I, Agra, Uttar Pradesh- 282010, 3. Mrs. Kshama Pathak W/o Prashant Pathak A 22, Vaastu Apartments,
Plot No 70, Sector 55, Gurgaon, 122011. 4. Mr. Prashant Pathak /o Baijaindra Nath Pathak Rfo A-22, Vaastu Apartments, Plot No 70, Sector
25, Gurgaon, 122011. 5. Late Mr=. Manju Fathak Wo BM Pathak {Through Legal Heirs) & 22, Vastu Apartments, Sector 55, Plot Mo 70
Gurgaon, Haryana-122011.

GOLD AUCTION NOTICE

The pledges, in specific and the public, in general, are hereby notified that public auction of the gold
ornaments pledged in the below accounts is proposed to be conducted at the following branches on
16/09/2025 from 10.00 am onwards. We are auctioning gold ornaments defaulted customers who have
failed to make payment of his/her loan amount despite being notified by registered letters. Unauctioned
items shall be auctioned on any other days without further notice. Changes in venue or date (if any)will
be displayed at auction centre and on website without any further notice.

List of pledges:-
CHANDIGARH, BURAIL CHANDIGARH, 121780730014627, DHANAS CHANDIGARH,
126910730012997, 3088, 3130, 3156, PIPWALA TOWN, 122220700028682, 122220730015331,

OTHER TERMS AND CONDITIONS:

A) Auction'bidding shall be only through “Online Electronic Bidding” through the wabsite https://BAANKNET.com Bidders are advisad to gothrough
tha websita lor detailed terms before taking partin the e-auction sale proceedings,

B) The proparty can be inspectad, with Prior Appointment with Authorised Officer, on 10.09.2025

C) The property is being sald with all the existing and further encumbrances whether known or unknown o the bank. The Authorised officer/Securad
Creditor shall not be responsibla in any way for any third party clalms! nghts/ dues, The purchaser should conduct due diligence on all aspects related

to the property 1o his satisfaction, The bidder are advised to in their own interest to satisfy themselvas with the title and correctness of others details " Tolo T No.of T Secures 1 Distincve No. AMBALA, AMBA MARKET, AMBALA, 128320730007836, 7865, MANAV CHAWK AMBALA,
pertaining o the secured assels including the sizelarsa of the immovable secured assel in question and also ascertain any other aME | ‘No. |Securities| Certfcate No.l From T To 101760700730219, MODEL TOWN AMBALA, 109660700031524, NICKELSON ROAD,AMBALA,
duesiiabilites/encumbrances from the concerned authorities to their satisfaction before submitting the bid. The purchaser shall nol be entitled to 00S 600 | 00160052 | 00oradH | Oa0573oA0 126520700024367, FATEHABAD, FATEHABAD, 129250700035722, 129250730015731, TOHANA
make any claim against the Authorised officer’ Secured Creditors in this reqgard at alater date Tula Ram 507 1388 gg}?gggg gggg?gggg ggggigggg ,FATEHABAD, 129690700023588, 129690730031856, HISAR, HANSI HISSAR,

D) In the event of any default in payment of any of the amounts, or if the sale is not completed by reasons of default on the part of the purchassr bidder
within the aforesaid time limit, the bank shall be entitied to forfeit all monies paid by the purchaser! bidder il then and put up the secured assel(s) for
sale again, in its absolute discretion. Further, all costs, expenses incurred by the bank on account of such resale shall be borme and paid by the
defaulting purchaser, —
E) The property will be sold for the price which is more than the Reserve Price and the participating bidders may improve their offer further during
auction process

F) EMD amount of 10% of the Reserve Price is to be deposited in E-Wallet of M/s PSB Alliance Private Limited (Baanknet) portal directly or by
generating the Challan therein to deposit the EMD through RTGS/NEFT In the account details as mentioned in the said challan on or before
12.09.2025 by 05:00 PM.

G} Infending bidders shall hold a valid digital signature cerificate and e-mail address. For details with regard fo digital signature please contact the
service provider M/s PSB Allance (Baanknet), Help Desk No. (8291220220), E-mail: support. baanknet@psballance.com through the website
hilps:Mbaanknat.com/

H) After payment of the EMD amount, the intending bidders should submit a copy of the foliowing documentz/details on orbefore 12.09.2025 by 05:00
PM. to Canara Bank, ARM Branch, Plot No-2, Ground Floor, Near Hotel Deventure, Namaste Chowk, Karmal by hand or by email.

i) Damand Draft! Pay order towards EMD amount, If paid through RTGS/NEFT, acknowladgement recaipl thereof with UTR No.

1) Photocopies of PAN Card, 1D Proof and Address proof, However, successful bidder would have to produce these documents in original o the Bank
atthe time of making payment of balance amount of 25% of bid amount.

iii) Bidders Mame. Contact No. Address, E Mail Id

iv) Bidder's Alc details for online refund of EMD.

I} The intending bidders should register their names at portal hitpsbaanknet.com/ and get their User 1D and password free of cost.  Prospective
Bidders may avail online training on E-auction from the service provider Mis PSB Alliance (Baanknet), Helpdesk No — 8291220220 (E-mail ;

131230700025767, 5864, 5865, 5868, 5869, 131230730021612, 1778, RED SQUARE MARKET,
123360730049056, 9161, HISSAR, HISSAR, 118710700033893, 4753, 4881, 4896, 4946, JIND,
BHAGWAN NAGAR JIND, 130840700025870, 5881, 130840730030492, 7258, 7327, JIND,
119740700029977, 119740700030770, 119740730020702, 0705, 0771, 0773, 0789, RAILWAY
ROAD SAFIDON, 130760700018087, KAITHAL, CHEEKA ,HARYANA, 133170700027702,
CHEEKA KAITHAL ROAD, 133740700017164, 7528, 7674, KAITHAL HARYANA,
133940700014984, 5244, 133940730012850, KURUKSHETRA, KURUKSHETRA SECTOR 17,
118430700017670, 7673, 7675, 7722, PEHOWA, 127110700017103, 127110730014633,
PANCHKULA, KALKA PANCHKULA, 131890730004148, PINJORE, PANCHKULA,
128050730006649, SECTOR 17 PANCHKULA, 127460700029184, 127460730008876, 8959,
8977, 8978, PANIPAT, G.T ROAD- PANIPAT, 126630730005693, MODEL TOWN,PANIPAT,
134860700019623, 134860730006247, SAMALKHA PANIPAT, 131320700014625, 4875,
131320730009451, SANJAY CHOWK PANIPATH, 117140700030539, 117140730007135,
117140730011183, 1210, KANGRA, DHARAMSHALA ROAD KANGRA, 135950730010947, 0973,
0978, 0979, MANDI, NER CHOWK SUNDERNAGAR, 139010730002913, SUNDER NAGAR-HP,
136030700009715, 136030730006793, SOLAN, BADDI,H.P, 135990700016056, PARWANOO,
127190700008214, 127190730005015, THAKUR COMPLEX SOLAN, 135150700012267, 2290,
2291, 135150730012567, 2568, 2569, 2570, 2578, 2581, 2620, UNA, HAMIRPUR ROAD UNA,
135130700007558, AMRITSAR, AKASH AVENUE, 109990700051301, 7661, 7843, 8904,
109990730072447,2500, CITY CENTRE,AMRITSAR, 126490700007868, 7928, 7929, 7931, 7984,

Date- 29-08-2025
Place- Chandigarh

For Piccadily Agro Industries Limited
Company Secretary (signed)

ing

support. baanknet@psballiance.com) and Sh. Animesh Jain, Mobile Number 7T046612345(Email animesh@procura24y.com), through the
weabsite hitps://baanknet.com/.

J)} EMD deposited by the unsuccessful bidder shall be refunded to them. The EMD shall not carry any interest.

K) Auction would commence at Reserve Price, as mentioned above, Bidders shall improve their offers in multiples of Rs.50,000/- The bidder who
submits the highast bid (above the Reserve price) on closure of "Online’ auction shall be declared as successiul bidder, Sale shall be confirmed in
favour of the successful bidder, subjectto confirmation of the same by the secured creditor.

L) The successful bidder shall deposit 25% of the sale price {inclusive of EMD afready paid), immediately on declaring him/her as the successful
bidder and the balance within 15 days from tha date of confirmation of sale by the secured creditor, This amount shall ba deposited by way of Demand
Draft in favour of Authorized Officer, Canara Bank, ARM Branch OR shall be deposited through RTGS/MEFT/Fund Transfer to credit of account of
Canara Bank, ARM Branch, Alc. No, 209272434, IFSC Code: CNEBODDE290, If the successful idder fails to pay the sale price, the deposit made by
him shall be forfeited by the Authorised Officer withoul any notice and property shall forthwith be put up for sale again

M) For sale proceeds of Rs. 50.00 Lakhs (Rupees Fifty Lakhs) and above, the successful bidder will have to deduct TDS at the rate 15 on the Sale

7985, 8010, 8011, 8100, 8101, 8102, 8103, 8104, 8105, 8115, 8121, 8137, 8138, 8139, 8140, 8151,
8152, 8518, 126490700012351, 2366, 2374, 126490730012239, COURT ROAD,
124660730019245, DHABHADIKA, AMRITSAR, 128370700001305, 128370700018568, 9063,
9070, MAJITHA ROAD,AMRITSAR, 126770700018944, 9660, PUTLIGHAR AMRITSAR,
110950730041016, RANJITH AVENUE,AMRITSAR, 128390700010812, TARN TARAN ROAD,
124980750000120, BARNALA, PAKKA COLLEGE ROAD BARNALA, 131830730086256, 7033,
7233, BATHINDA, BANK BAZAR ,BATHINDA, 131950700012975, 131950730048233, 8949, 9298,
GT ROAD,BATHINDA, 132320730057345, 7414, FARIDKOT, KAMAINA GATE, FARIDKOT,
132860730013480, 3555, GURDASPUR, PATHANKOT RAILWAY ROAD, 120640700014245,
4246, 4247, 4248, 4252, 4257, 4305, 120640730025210, HOSIARPUR, HOSHIARPUR,
135140700009156, 135140730021829, 2113, JALANDHAR, BASTI ADDA ROAD,JALANDHAR,

proceeds and submif the original receipt of TDS certificate fo the Bank.

Necessary arrangemenis

N) All charges for conveyance, stamp duty/ GST/ registration charges etc., as applicable shall be borne by the successiul bidder only.

0) Authorised Officer resarves the right 1o postpone! canceal or vary the terms and conditions of the e-auction withoul assigning any reason theraof,

P} In casa there are biddars who do not have access (o the internet but interested in participating the e-auction, they can approach concerned Circle
office or Canara Bank, ARME, Plot Mo-2, Ground Floor, Mear Hotel Deventure, Mamaste Chowk, Kamal who, as a facilitating centre, shall make

Q) For further details contact Mr. Ranjeat Kumar, Chief Manager Canara Bank Asset Recovery Management Branch (ARMB), Karnal, Ph. No. 0184-
4041820, 857 2B-16290 during office hours on any waorking day. E-mail id; cbE290@E canarabank.com OR the service pravider BAANKNET (M/s PSB
Allance Pyt Ltd), (Contact No. 7046612345/6354910172/8291220220/989:22 19848/ 8160205057, Email:support. BAANKNET @ psbaliiance.com),

Date :- 29.08.2025

SPECIAL INSTRUCTION/CAUTION
Bidding in the last minutes/seconds should be avoided by the bidders in their own interest. Neither Canara Bank nor the Service Provider will
ba responsible for any lapsesifailure (Intemet failure, Power fallure, etc.) on the part of the bidder or vendor in such cases. In order o ward
off such contingent sifuation, bidders are requested to make all the necessary arrangementa/alternatives such as back —up, power supply
and whatever else required so that they are able to circumyvent such situation and are able o participate in the aucltion successfully.

STATUTORY 15 DAYS SALE NOTICE UNDER THE SARFAESI ACT, 2002
Place :- Karnal

Authorised Officer, Canara Bank

e
NRELD TAPE

REDTAPE LIMITED
CIN: L74101UP2021PLC156659
Regd. Office: Plot No. 8, Sector 90, Gautam Buddha Nagar,
Noida-201301, Uttar Pradesh, India
Phone: + 91 120-6994444 | +91 120-6994444
Email: compliance@redtapeindia.com Website: www.redtape.com

INFORMATION REGARDING 4™ ANNUAL GENERAL MEETING
Dear Members,
The4"Annual General Meeting (“AGM”) of the Members of the Company will be held through
Video Conferencing (“VC”) facility on Friday , September 26, 2025 at 11:30 a.m. (IST) in
compliance with all the applicable provisions of the Companies Act, 2013 and the rules made
thereunder and the SEBI (Listing Obligations and Disclosure Requirements) Regulations,
2015 read with General Circular No. 09/2024 dated September 19, 2024 and with circulars
issued earlier on the subject by Ministry of Corporate Affairs ("MCA") and Circular No.
SEBI/HO/CFD/CFD-PoD-2/P/ CIR/2024/133 dated October 03, 2024 read with the circulars
issued earlier on the subject by Securities and Exchange Board of India ("SEBI") (hereinafter
collectively referred to as "Circulars"). to transact the business set out in the notice calling the
AGM.
Pursuant to the applicable provisions of MCA and SEBI circulars, the Annual Report for the
financial year 2024-25 (including Notice of the AGM) will be sent, electronically, to all those
members holding shares as on Friday, August 29", 2025, and whose e-mail addresses are
registered with the Registrar and Transfer Agent (“RTA”) / Depositories. The said Annual
Report including Notice will also be made available on the Company's website at
www.redtape.com and on the website of stock exchanges BSE Limited and National Stock
Exchange of India Limited www.bseindia.com and www.nseindia.com respectively and the
website of National Securities Depository Limited (NSDL) www.evoting.nsdl.com (agency for
providing remote e-voting services).
The deemed venue of the AGM shall be the registered office of the company As the AGM is
being convened through VC/OAVM physical presence of member at the venue is not
required.
Manner of registering /updating email address:
Members holding shares in Physical Form are advised to update their KYC details i.e. PAN,
Nomination, email ID, contact no., Bank A/c details and Specimen signature with RTA (i.e.
KFin Technologies Limited at einward.ris@kfintech.com)and members holding shares in
Demat Form can update their KYC and nomination with their Depositories concerned, if not
already done pursuant to SEBI Master Circular No. SEBI/HO/MIRSD/POD-1/P/CIR/2024/37
dated 7" May, 2024 read with SEBI Circular No. SEBI/HO/MIRSD/POD-1/P/CIR/2024/81
dated 10th June 2024.
For Members who have not registered their email address a letter containing exact weblink of
the website along with the exact path where annual report and notice of AGM is available will
be sent atthe address registered in the records of the company/ depository.
Manner of Casting vote(s) through e-voting:
The Company will be providing remote e-voting facility to all its members for casting their
votes on the business items as set out in the Notice of AGM. In addition, facility of e-Voting
during the AGM is also being provided by the Company. Procedure for e-voting (remote e-
voting & during the AGM) is provided in the Notice of AGM.
Joining the AGM through VC/OAVM
Members can attend/ participate in AGM only through VC facility. Members attending AGM
through VC facility shall be counted for the purpose of reckoning the quorum as per Section
103 of the Companies Act, 2013. Instructions for joining AGM through VC/OAVM facility, are
being provided in the said Notice of AGM.
Members whose email ids are not registered with the Depositories/ Company's RTA, may
refer procedure given in the Notice of AGM for procuring user ID and password and
registration of email ids for e-Voting. Members are requested to read carefully all the
instructions given in the Notice of AGM for joining the AGM and manner of casting vote
through e-voting facility.
In case of any queries, you may refer the Frequently Asked Questions (FAQs) and e-Voting
user manual for Members available at download section of www.evoting.nsdl.com or call on.:
022 -4886 7000 or send email at evoting@nsdl.com.
For REDTAPE Limited
Sd/-
Akhilendra Bahadur Singh
Company Secretary & Compliance Officer

Place: Noida
Date: August 28th, 2025

-

Leading Through |nnoveton
ACME Solar Holdings Limited
(formarty ACME Solar Holdings Private Limited) CIN: L40106HR2015PLC102129
Rend.Office: Plot No 152, Sector - 44, Gurugram - 122002, Haryana, India
Tel: =+01-124-F1717000 = Fax: +51-124-7117001
Email: cs.acme@acme.in; Wabsite: www.acmesolarin,

INFORMATION REGARDING 10" ANMUAL GEMERAL MEETING (“AGM™") OF
ACME SOLAR HOLDINGS LIMITED (FORMERLY KNOWMN AS ACME SOLAR
HOLDINGS PRIVATE LIMITED) ("THE COMPANY") TD BE HELD THROUGH VIDED
CONFERENCING ("VC")/ OTHER AUDID-VISUAL MEANS (“DAYM")

Members are hereby informed that the 10” AGM of the Company will be held throwgh
VG OAVM on Monday, September 29, 2025 at 03:00 PM. (I15T). in compliance with
the applicable provisions of the Companies Act, 2013 and the rules made theraunder
("Act") read with General Circular Mo, 09/2024 dated Sepltember 19, 2024 and any
other circulars issued in this regard by the Ministry of Corporate Atfairs read with
Securites and Exchange Board of India (“SEBI™) Circular No. SEBKYHO/CFD/CFD-
PoD-2/P/CIR/2024/133 dated October 03, 2024 and any othar applicable cirgulars
issued inthis regard by SEB| {collectively referred to as *Circulars”) and the Secunties
and Exchange Board of India (Listing Obligations and Disclosure Reguirements)
Reguiations, 2015, to transact the businesses as sel out in the Notice of the AGM
("Motice")

In compliance with the above Circulars, copies of the Motice along with the Annual
Repart Tor the financial year 2024-25 {"Annual Report’) will be sent to all the
shareholders whose email addresses are registered with the depository(ies)y/
depository participant(s). A letter providing the weblink, including the exact path,
where complete details of the Annual Report are avadable, will be-sent to those
shareholders who have not registered thear e-maill addresses with depositoryies)
depository participant{s). Members who have not registered their e-mail address are
raquested to ragister their emall address with their respective depository
participantis). Mofice of AGM and the Annual Report 2024-25 will alzo be available on
Company's website: www.acmesolarin, website of the stock exchanges ie. BSE
Limited and Mational Stock Exchange of India Limited at www, bseindia.com and
www.naeindia com respectively, and also at the website of Kfin Technologies Limited
(kFinTech) (e-voting agency) at htips./'evoting_kfintech.com.

Shareholders who have not registerad their email address will have opportunity 1o cast
their vote remotely on the business as set forth in the Maotice of the AGM through
remota e-voting or through e-voting system during the AGM, The manmner of casting
votes through remote e-voting or through e-voting duning the AGM will be provided in
the AGM Maotice.

In case the sharaholders have any query, they may wirite fo the Company
#l OS5 ACMETE A mE, in

For and on behalf of the Board of Directors of

ACME Solar Holdings Limited

(formerly known as ACME Solar Holdings Private Limited)
A

Rajesh Sodhi

Company Secretary and Compliance Officer

Place: Gurugram
Date: 28" August, 2025

(Under Regulation 36A(1)of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons)Regulations, 2016)

Y For All Advertisement Book

128540730008870, CANTT MARKET, 115150730019096, 9141, KAPURTHALA ROAD
JALLANDHAR, 121470700016205, 6870, 121470730031140, 1141, PATHANKOT
CHOWK,JALANDHAR, 125720700016515, 7215, 125720730011550, 1936, RAMA MANDI
JALANDHAR, 114810700018641, VIJAYANAGAR PUNJAB, 119800700013168,
119800730011862, KAPURTHALA, KAPURTHALA, PUNJAB, 129160700012361, 2527,
129160730014558, 4599, LUDHIANA, BROWN ROAD, 123760730018865, CHOWK BASTI,
LUDHIANA, 128250730032061, 2062, 2084, 2110, 2162, DASHMESH NAGAR,
113380700021548, MATA RANI CHOWK, 123950700041802, 1992, 2020, RAM NAGAR
LUDHIYANA, 110690700028651, MOGA, AMRITSAR ROAD MOGA ,PUNJAB,
133600730020020, 0061, MOHALI, MOHALI, 101750700725426, 101750730014303, 4317, 4384,
NAVANSAHAR, BANGA RAILWAY ROAD,NAWANSHAHR, 133730700007423, PATIALA,
GAGAN CHOWK,RAJPURA, 132620730021224, JAKHAL ROAD PATRAN, 132120730067891,
PATIALA, 101370730015991, 5992, RAJPURA, 101340700052473, 101340730042952, RAJPURA
TOWN, 128450700036825, SAMANA PATIALA, 134440700021687, 1705, 134440730049448,
URBAN ESTATE PHASE 11-PATIALA, 131940730021224, 1323, RUPNAGAR, SUGAR MILL
ROAD,MORINDA, 133890700013995, 4002, SANGRUR, BAJAKHANA,BARNALA,
131800700024236, CINEMA ROAD BARNALA, 132580700019285, 9289, 9386,
132580730057850, MATA MODI ROAD,SUNAM SANGRUR, 134810700022720,
134810730043727, SAHEED BHAGAT SINGH CHOWK ,SANGRUR, 133060700020922,
133060730041363,

Persons wishing to participate in the above auction shall comply with the following:- Interested Bidders
should submit Rs. 10,000/- as EMD (refundable to unsuccessful bidders)by way of Cash on the same
day of auction. Bidders should carry valid ID card/PAN card. For more details please contact
9911809139.

0120-6651214

Call

Authorised Officer
For Manappuram Finance Ltd

AMANAYA VENTURES LIMITED

INVITATION FOR EXPRESSION OF INTEREST FOR CIN: L51101PB2009PLC032640

VENTURE SUPPLY CHAIN PRIVATE LIMITED
DEALING IN WIDE RANGE OF CARGO, COURIER, LOGISTICS
AND TRANSPORTATION SERVICES, REGISTERED OFFICE
MAHIPALPUR, NEW DELHI-110037.

Regd. Office- 69-70, F. F, Deep Complex, Court Road, Amritsar, Punjab-143001
Website: www.amanaya.in, Email: info@amanaya.in,
Contact No: +91-9914997607

Notice is hereby given that the 16th Annual General Meeting (“AGM”) of
the members of the Company will be held on Monday, September 29th,
2025 at 10:00 A.M. at the registered office of the company, 69-70, F.F,

RELEVANT PARTICULARS Deep Complex Court Road, Amritsar, Punjab-143001.

1.

The dispatch of Notice of 16th Annual General Meeting together with the
Annual Report have been completed on August 28, 2025.These
documents are also available on the website of the Company
www.amanaya.in

Name of the corporate debtor along |Venture Supply Chain Private Limited
with PAN & CIN/ LLP No. CIN No. U60300DL2014PTC273346
PAN No. AAECV9487H

. | Address of the registered office

H. No. 176, Kh. No. 1126, G F, Block-B,
Pocket-4, Street No. 8, Rangpuri,
Mahipalpur, South West Delhi-110037

Pursuant to the provisions of Section 108 of the Companies Act, 2013 read
with Rule 20 of the Companies (Management and Administration) Rules,

2014, as amended by the Companies (Management and Administration)

. | URL of website www.vscpl.in Amendment Rules, 2015, and Regulation 44 of SEBI (Listing Obligations

and Disclosure Requirements) Regulations 2015, the Company is
providing to its members, holding shares either in physical or

Trucks stationed at various locations
across different states

. | Details of place where majority of fixed
assets are located

5. | Installed capacity of main products/ services

dematerialized form as on September 22, 2025 (cut-off-date), the facility

N/A
to exercise their right to vote by electronics means on resolutions setoutin

. | Quantity and value of main products/ | N/A

: ) . . the notice of the Annual General Meeting . The Register of members and
services sold in last financial year

Share Transfer Books of the Company shall remain closed from

. | Number of employees/ workmen 2 23/09/2025 to 29/09/2025 (both days inclusive).

The members may cast their votes using an electronic voting system on all
the resolutions setting out in the Notice from a place other than the venue
of the meeting (Annual General Meeting) (‘remote e-voting”). The

. |Further details including last available Can be sought by sending a request to
financial statements (with schedules) of two | Resolution Professional at
years, lists of creditors are available at URL:| ibc.venturesupplychain@gmail.com

company has engaged the services of CDSL as the agency to provide e-
voting facility.

The Remote e-voting facility shall commence on September 26, 2025
from 9:00 A.M. and end on September 28, 2025 at 5:00 P.M. The remote e-

Can be sought by sending a request to
Resolution Professional at:
ibc.venturesupplychain@gmail.com

. |Eligibility for resolution applicants under
section 25(2)(h) of the Code is
available at URL:

.| Last date for receipt of expression of interest | 15-09-2025 voting shall not be allowed beyond the said date and time. Mr. Anjum

Goyal Practising Company Secretary has been appointed as scrutinizer
forthe voting process.

.| Date of issue of provisional list of

prospective resolution applicants 25-09-2025

Any person, who becomes member of the company after dispatch of the

.| Last date f ission of objecti : ; .
ast date for submission of objections Notice of the meeting and holding shares as on the cut-off date, may

to provisional list 30-09-2025

obtain the user ID and Password by sending a request at
helpdesk.evoting@cdslindia.com or the manner as stated in the notice of
the meeting.

.| Date of issue of final list of prospective

resolution applicants 10-10-2025

.|Date of issue of Information Memorandum,
evaluation matrix, and Request for
Resolution Plans to prospective applicants

The facility for voting through polling paper shall be made available at the
AGM to the members who have not cast their vote through remote e-
voting and are presentin the AGM.

15-10-2025

14-11-2025 In case of Grievances connected with remote e-voting members may

.|Last date for submission of Resolution Plans

contact at helpdesk.evoting@cdslindia.com or contact at toll free no. 1800

.|Process email id to submit Expression of Interest | ibc.venturesupplychain@gmail.com

21 09911. or contact Mr. Punit Mittal, General Manager of Beetal Financial
& Computer Services Private Limited, Beetal House, 3rd Floor, 99,
Mdangir, Behind Local Shopping Centre, New Delhi- 110062, India Tel.
No.:011-29961281-83/26051061/26051064.

By order of the Board of Directors

Sd/-

Parminder Singh Bhullar
IBBI/IPA-002/IP-N01127/2021-2022/13700
Resolution Professional

For Venture Supply Chain Private Limited Sd/-
Date: 29-08-2025 Address: E-10/313, Mangal Puri Gali, Ghanupur Road,| I | pate: 28.08.2025 Gurpreet Kaur
Place: New Delhi Khandwala, Water Tank, Amritsar 143104, Punjab Place: Amritsar (Company Secretary)

epaper.ﬁnanﬂiaiexpress.cun‘. .

New Delhi
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gferafer a0 wad= s, 2002 (9 QT “s1fferas” et SITQw) & Siceid srae oniRadl @l gl 2g S—-am it fam o | TaggRT 3 ST 3iR
R wu & SuRGAIEN) R TRR) 31 Gfea fFar o € 5 = affia sma dufy, o gRfda woerar & o AR/ waRa 8, faar seal
fEger el wre-ia faffics (QRfaM oreTan) & Wfdea USRI )T foram M &, RRIaT Siuke dratad 167—169, faeiia ad, fafed w€e, dame
A — 600 015 H B, BT SURGAR iR TR @I AR T GREAT FoRrd & <7 AR &) agell & forg A9 SfeaRaa it w wigf & siar 2
S ® O B O 2 SR O B Mt &7 SR WR dar S | I% e witigd ey )T dewrse ¢ https:/www.bankeauctions.com/ TR IueiE]
SN ITHH & AEH ¥ a A |
fordtaror fafer : 25-09-2025, avror 3ifdar fAf3r : 26-09-2025, E-shtare fafdr : 27-09-2025, ST gfg @if?r : & 10,000/-

) A9 / SuRSdiE) / He-SuREdiE)) / TReXER) & M ATRAYT Few ¢ & 25,54,536/-

DL/MNR/IPXN/A000000018, 1. 3 ¥RieT AR 2. 8wt T e AR war ($erst) ¥.2,55,454/-
T 3R 3. it 7y e, 168 - wSI e e

e fAER Biar, 79 6 & 9, [ETR 7=, o :
TRTTETE, STR W_Y, 9RT — 201206 17.07.2025 31 ydiarens weom

IRRme— IV-A
[P 8(6) BT WRgH <]

P ghreT ¢ & 10,12,426/-

Firor gaem o AR v wlde:
21.04.2025 3fie ¥ 9,68,628/-
21.04.2025 9%

WHURT PT fAaRoT: TERT HE&T 168, I STARH!, AGE, JOAER DA, B 3, W, TATAEGE, T TOATEIG—201001, TR o 168 T SEARYT
Araw FOfeR Dl BE 3 WAl SlCEE qgdile TIEE—201, 89, MAEE, SR Ja9, 9Rd — 201001

By IPIAT : & 23,85,015/-
Firor gaem o Al v wlde:

: &. 51,47,500/-
g1 TR AT (W) +.5,14,750/-
21.04.2025 3 &. 23,19,091/- Peol B fAfer o gore:

21.04.2025 d& 14.07.2025 3T udidrcas Peom
SURT BT faaRoT: $—179—304, TeMIER S, ISR TGECN, TMAETE, THIY, MREERE, STR UR¥, HRA —201002
DL/KRB/KRBH/A000000393A, 1. 3\ faspiar dafear 2. s T gHAT : T 19,38,032/- HTRfdT eur : & 20,41,166/-
T STIdR, 89 /90, BT YRH, MIGYRA, MRS, T graar @t [l e ufdr: e afdy s (Suordh) €.2,04,117/-
Tﬁ'ﬁa‘qu 'q'pﬂ'u‘[ Tn'ﬁ,]’q]a‘m IR m qRd — 201013 21.04.2025 @TF. 17,96,895/— Peor T FIfer Qa'— gPIe:
LA i 14.07.2025 3¢ gelipresres oo
HURT HT TR Tole Fav THUH—02 YoM Te wiie Fa% 89 3fR 90 TWERT Fa¥ 1580 /01 3R 1581 HIT BT TRA — TIRT T AR RN SR Toiel
R Rrem misramETe, MirmEE, 321, MRMAEE, SR YS9, 9RT — 201013

DS gPrT : & 25,00,526/-
/| DL/SDR/SDRA/A000000930, 1. 41 HHAN HHeT, 2. A e = AR S o
FAR, FaR $i—110, MITYRA MFEEIRE, IZ, MREERE, SR o e ) ]
T, AR — 201001 21.04.2025 3¢ &. 21,69,487/- Peor ot FIRr T yore:
21.04.2025 a® 17.07.2025 3T gdlhIcAs Heom
TET—14, T Qedrerd, Md— NeIy, 39 qlecTdn Tehed, I

INLY

) DL/DEL/PAND/A000000470, 1. 37 g GAR foary 2. siwit
Ravr fism, di—2, WE YRR M, IOTR (IS,
TiTaTETE, I, MRRETETE, SR AR, ARG — 201002

smefda e : & 18,98,100/-
g1 TR AT (W) +.1,89,810/-

YR BT [aRTT: Geie HGAT—SIqH—01, ¥ <Iel, Wilc T30, TRINT AGA—1471,
IR QT, 201013, TMa— YR, AFGRT Ufecrd e, MRORIER, Agl, TN, a?r\';r&ﬂ WRAd — 201013

DL/KRB/KRBH/A000000288, 1. s f&aigy 7w 2. sl qom T I : & 11,69,988/-
a T, Si—120, WEen Wi, TN . 3, WS RN, wEen, Ag), 7 HTT FaeT H fAf T e
m m ART — 110025 21.04.2025 3T & 11 84685/— Wfﬁ'ﬁﬂﬂa’mi
21.04.2025 a 14.07.2025 3¢ udereord Heom
HYRT BT TqaRT: qTATSI Trdeld— 1 EGAT UM AU, TS 9. 49 GORT 4. 1477, dIcloll Udeld, Agl, TMOANG, SR Y@, 9Rd— 201001
DL/DEL/LXND/A000000635, 1. 31t 31l XM 2. 4} faora TS gPAT : . 18,63,015/- ARFYT FeT : & 31,02,840/-
AR, Wi—104, TRET 39 & T8E & UM, IRD. TH FToT e @ AR T TR ggTaT U wAT ($uaAd) &.3,10,284/-
MNATYRH, MR, SR 7., A5, TRRAETE, 21.04.2025 AT . 18,69,266/- wed) ) AT ud e
STR L, AR — 201001 21.04.2025 7% 14.07.2025 3 diarors weoT
IR &7 AR wiic W 33, WO GE—1464, &ABA—72 T O], M Told, T WHR, MPONERE, &9 Yo, 719 WA, TOETE, g,
TR, STR YR, WRT — 201002
DL/KRB/KRBH/A 000000469 & CO/CPC/CPOF/A000000598,
1. ot o o Tt 20 o wer oAl © o208
U™ MRTETE, Seu™, Jg, MRS, 21.04.2025 30T ¥. 10,06,364/- FeoT 9T 1919 U U
TR IR, ART — 201001 21.04.2025 9% 17.07.2025 3 ydiarens weom
R ®1 faavor: wiie g, Ae™ HEI—U 2047, Heum, dgdlel U9 foten, miSwrEre, Ag), MSEE, SR USW, HRA — 201001
M DL/DEL/LXND/A000000372 & CO/CPC/CPOF/A000001506, B0 g : ¥ 17,71 402/— SR Few : ¥ 23,05,463/-
1. 8 O FAR 2. s g9 G, THUG —1, FTOT FTer o e TRy AT (ST ¥.2,30,546/-
wife aR— 102, IT MET MITYRHA Shoredi—201001, AgY, 21.04.2025 3fie ¥ 16,98 049/‘ Heol B AT T g
RTINS, SR YW, HRA — 201001 21.04.2025 o 17.07.2025 3¢ geterere deoir
WHURT T fIawor. TERT HEH-1487 wiie @102 T T MEA, TW BRIGR, MTAEIE ST—201001, TART GET—1487 e F@AT—102 T T e, IH
YERIQR, MSRTEE SU—201001, HEY, MRS, SR U39, HRT — 201001
DL/JNK/JNKP/A000000466, FO TP ¢ ¥ 9,79,709/-
1. 5 A BAR 2. A T wEd vd 3. A <whar g, aior gaom @t fafy e et
I TR 1, e 'J:i@" EEILI -\ﬁg’ Tn'ﬁ.rq'm’ 'ﬁg"‘l W' 21.04.2025 AT &. 8,97,111/-
KCiskd m’ YRd — 201001 21.04.2025 9%
HURY &7 fdaRo: @ERT H@A 408, U T, TN AN, MSEEIE, Ag), MREETE, TR IS, R — 201001
DL/KRB/KRBH/A 000000235, Ho gHEAT : F. 21,82,859/-
1. & fa3® wug 2. s YA <=9, 293, BIET HIKR & U, Fror Faar o AR o wlde:
10 EeeeEiE R R SE B AR SR Il 21.04.2025 d & 21,27,707/- Sy Y —
TR U, ARG — 201302 21.04.2025 9 14.07.2025 3T Ut BT
HURT &7 fAaRT: GERT . 464, 466, 642, 3, ARYRH, Bul APHE, UM FIWG!, TN SMEAI, TEHIA UG SIS IAEIE, ST ARG, 35, MRAER,
TR YR, WRA— 201302
DL/BPR/ASHO/A 000000030,
B 1. A TeY O I 2 o W @ e 3. A AaRka AR
¥, - 1,/3/1, ATl Yrld, GRMHGE, MidEgd, A5, 21.04.2025 AR ¥ 5,55,029/- T
IR, STR A, WG 201204 21.04.2025 7% 17.07.2025 it wtevere or
T o1 fJaRor: Aigecl YAFgR), TMATYST, 480 /3, TF—DHISNEIE, TN SAEIE, Todid A 201201, A G, METYNY, 480 /3, TF—DIS.

RMETE, TAT FAIETE, Tedid AGTR 201201, Aiged IFTYY, TAagY), 480 /3, UTH—SHIGXEIE, TRl SATAETS, a%@aﬂ‘rcﬁmwzmzm grfior, AETR,
SR TR, 9RT — 201201

STOTATS T aeiaT - il sporaTer fEgem ersfdior wrsdiw fofdies & uer o Rewdt 3 ¥ Ravs give @er a7 RTGS/NEFT & arearar & g wmear |

oy frfer/amaesht : Adierarsii & sua fBa 3 siftar Brach/&os i it e & sgar a1fdel W Fwa § Sdiaar o sie & feh oft go/Rfwesar
(Zewde Rrmaar, Rrerdt freear, snft) & fog o & fEgem srsfer wsdw ffies sl & & Far yarar A o | Wit sralRas Rafy F sga & fog,
S & sgoy ¥ & I wefl sngeas @aean/fieer 98 I5-30 [ordh smuf 3iw sew sngeas geae & @ifd I Wit Rafdr & s & six
ol & aweagds smor & Td|

SitTaTET S e & fm ek e — 1 dufy ORY € oiet g SR @ S R, 9T @ Al ¥ SR R ffl WeR @ emeR W el o <& 2
9 TR e el ff geR 3 RS R afiyfd & O 21 2. —Namh o Afew § i dufy /aREuf@l o1 Qe (@i @ sk a3m) gRfaa
TER @1 WA STHeRI & IJAR gl a7 8 SR GREM oM eR 5l 0 Fe, Td 999 a1 9% & o StRerll 81 8nn | aRafde AR iR smam
=1 81 94 21 3. G eR ERT SN $—Tar f3sp1 e o S &7 oo diferdl IRga 331 & foly U fFEor € ofR a8 QRfe oFferR &1
AR BN N vfdegar @ =l f ol @1 o7 18 a=ar § &R 9 & 919 S0 | 39gS dieliaare B gare & o @ 6 9 R dF R &
ey e BRIt BT e B AR Siferar STHT PR W Uge WUy / uR¥FuRit @& oide ok gawe Refy ik wuRy o wwifad wRe arel Tma /g
% IR ¥ Was geare /3fd aRsm o | Narh /aell a9d Jearge auction @hindujahousingfinance.com 3R https://www.bankeauctions.com/
B HEGH | AT sodelHe A’ @ A" W BN AT AT YTl WM Sfeur wsde fafics gRT veM @ M8 A, S S—aM ' b ARgH |
Hramt @1 g ufthar A waRen iR WAy Bl | 5. deliaTdr AUl UHE @ WM | dlell o T & forg - # R of |Wahd € | dieierr & 9y
gexe Frifaefad] GHARad 1 8Rf1 | JRIK oFeR /AT IR sexie drfdefdd), Acas aanel, W & e e, el &1 ffwe anfe & forg
RreER T8 BRI | 6. $—-Nal R faaRor, wgrdr, ufshar iR &ifFerss arell o & forg |vifaa drefiarar et erar A gfeam . for 6057, wam: <
gfear u. for, et wRTar, wife e 68 Haex —44, TETId, BRATOT —122003, (Fud <fth: fAerelel AR, HIF da% 7080804466, $7at: delhi@clindia.com,
WERIAT HIaIge Ha%: —7291981124 /1125 /1126) | 7. S—GlMI 91T o & foly, 32g® dreiarasll &I 9= = https://www.bankeauctions.com/ 3R
‘uction@hindujahousingfinance.com W Ugel ¥ USiipd PRMET BT AR IT YoR MES! AR TNTS UG PRAT BN | $98% dIelardial bl qag o
ST 7 % 9 |91 YRTaT @ UrES U 8 @ gRd 918 & S99 98l | 8. oMl § 9N o & folY, STg@ dreliaransii @I 9wl ARG gAm IR S
EUHE)) S S BRN A SRR e @1 10 ufRrd ¢ (O % $WR Soord R AT R) O S9gd dreiaranil g1 REgen eefi wieew fafiee @
gy # feAls $WE / UASUBS [/ IRENIGE & ARAH W Q¥ BN 9. WS el & faffed W gy 9w (med
https://www.bankeauctions.com/ 3iR auction@hindujahousingfinance.com W Iueles 8) &1 STAS & forg fenle g 90T & 1T Ua Hieldg
fomms & e e o dafta g s wreaw ffics, th-—8, Aeraed AgT SiR, Haev—4, A, MRTAEE— 201010 § ST HRAT AT |
AreAeg forp W AuRT (ST 6 SUR oo fhar a1 8) @ forg sor @mar d@ (O 6 $IR Seoi fhar rar 8) #§ $—amd e # 9rr o & forg
el foredl S ARy | SNl s e # Sfeafaa Ry ok 999 W eiHess uRERe dell /A Sriael # dad S areierarslt & 9rT o
B AR I B Jar yerar W1 IR wrsae fAfics @ oo g ura aifert Y gt Fvm iR A arcfiararelt (R R qou 9 ofdw Siferdt
Igd 3 2 &R e omeR @ U fifde ofim I @1 gmam e ®) @ fRaRer @ gfe s 11, are deiemel & dF aRaRs e, g
FreiErrell §RT Sgd Seecd dlell W Y BN | URGRS Frel UhAaT & SR, I drell & forg 10" e o1 oRifia IR B, srfa afe areft siftm
R 9 10 e & iR e ORlt B, @ S &1 i T TRE IR WA wY ¥ 10 e 9% S| 12, Uh 9R oIS T aiferdf v A
O TE oA S | e B € TS YoR A oS TS Ay diferdt dael S gRT OIS TS A W | 13, S—ed BRIAE wH 89 B
T 918, I=aaH ST §RT Igd aren & i Iy 31 gfie @51 Sret | S—amd 31 Srfard! § 9w dieiear 9ivd 89 & fg, 9% it s,
™ @I 99! Aa aMsel parmod.chand @hindujahousingfinance.com W TT |7 YSTAT &7 $—Hel §RT 3MAGT HRAT BT | 14. AHA QT Bl Teeblel
Jeriq S R a7 orTel FRifed A ugd, O o Aen 81, I qou o fY @1 v=E afierd S @ @t @1 dere wee arel Jifded SRy @,
BN 15. PR 999 & IR 9%a dreiiarr/ eri dl §RT SWRIh FEiRa I &1 Jam & 4 3@ 8F @ Rafd 3, [ & ax & argelt &k
g | YA B TS IR (SUHS AEd) S wR ol SMe iR HuRy @ R & A & forg @ S | 16, Ahet dieliqr @ STRIY W, Wifded Sifde.
N 3 ot f39e & aren IR @) A9 FH B @ forg forlRad w9 # &ifiRe wWa < W 21 18, AhE dleliqr B I gHehE R R ¥ Uged
TR wiferet / darad @R, fastel Yoo (IR B8 8 SR oy WieRr Yo (Af B 8Y) B A SR e | aiferdl WUl & Hdfd ot denfre et
Pl S H G gU TS ST | 19, WP AN gRT Ahal diefiqrl & uet 3 sl gy ot S faan s sie el s e/ dielt 11 s
PR A TS B SR W BRI/ Yobl B YA b Hag H ALAD JAT UG [BY MY B | 20. YRS, T Yo, USIPRY Yob 3R A ATHRAB Yol
@ fIY o] BT godb Noml B gRT T8 Ry S | 21, WG ARG AT 31 BRO 9aw e {9 @ FRiaE i /® &) wad
iy fuiRa s—Narh s, e & MuiRa I & 15 9 gga 5l o= ff & forg waffig & S 2 1 9@ ga=T |aT UeTdT &) J99Ee R
TR @1 STEE | 22, WIfEed MR @1 i siftm, aeaer) &R fMfdare g 23, 1 drefieraed, e aiferdll T=ga @1 €, 31 s—Aam @ &
el &R ordf @1 gg SR |HST foram /a7 A SO SR T I A B | 24, fF TSN R ue @ foy Fuan e sl wehw fofice &
IMET BRI, T 8, U T, AelaleHl WGl ClaR, |aex 4, JuITell, MORIETE — 201019 H WG SIHRI, Il & Alaigel Ha% 828712978 WX HUD &N |
25. I8 SUYH FU W & SURGAT / FHdbdl / SENAER! g GRem fod (rad) e 2002 & R 8(6) @ AR SudW I/ wm W e
o T & @ IR H 30 (@) oA @ gEr o 2
I : MiEETs, f&Hie : 29 /08 /2025

3Tefare Ted : ¥ 12,96,000/-
ggTaT TR waT ($Tsh) ¥.1,29,600/-

PO gIAT : F. 9,92,635/-
Fior gaaT I Ay T wfe:

efda Ao : & 21,37,880/-
gaTaT TR AT (W) +.2,13,788/-

ammefdra ofedr : & 20,70,360/-
ggTaT R waAT (STsh) +.2,07,036/-
Feor o FARr wd yare:
14.07.2025 33T gdiorcaed cheoll

smefdra e : & 42,32,250/-
T of3r waT ($Wsh) ¥.4,23,225/-

Ry TPIAT : . 5,82,763/-
Fior Faar o AR v wfdr:

arefdra : &. 18,88,335/-
gTaT Uil WA ($uAs) +.1,88,834/-

B/ — Witpa e — Rgem i BEHw fifics
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